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OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS): DELHI

ORDER
. Consequent upon recommendations of ‘Committee for inter-Se District Transfer of the Members of

Staff anid in official exigency, the following posting / transfer in Gro -C ' ' ' '
Establ' ' ' up Official of Delhi District Courtis ment is hereby made, with effect from 01.07.2026:
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1. l Sachin Kumar _Desg;: Peon :2 7 i C 7 T\ _ 2 Desg: Peon 7
“ EC: 35641762 Role: Orderly Role: Peon

Posting: In the Court of Sh. Gurvinder Posting: Office Pool, Admin. Branch-
k i Pal Singh, Ld. PD 8i SJ lll

l Distt: South Distt: Central
i Saket THC

Non-compliance of the above directions or immediately proceeding on leave shall be viewed seriously and the
erring official will be liable for suitable disciplinary action.

t 
(ANJU BAJAJ CHANDNA)

PRlNClPAL DISTRICT 8: SESSIONSJUDGE (HQS)31 g ,1 S. _,._ g TIS HAZARI counts, DELHI
l ' /WDMIN "I /cm,-,_,i,F 1(3)/P&T/2026 Dated,Delhi. No;.......... ......... Adfor information and necessary action to?

Copy OTWHT E

dersigned. ' ‘ ‘ Branch concerned Delhi/New1. PS Office to the Lin . - h In-Ch3l’gES, Administration. . - fflcers (Judicial)/Bram
2. The Administrative O

- ernecl Delhi/New Delhi.Dlflhk ounts Officers/Assistant Accounts Officers, Accougtslfiggzsaooggtrict’ T15 Hazafi’ Demi-
T 9 cc - ' ‘ tration Brant - -- ' Personal File, AdmmlsThe D°a“"g °ff°'a's' t all Delhi.- ' is Leave Seat. ice" l -The Dealing Offifla '
-1-he officers concerned-
-fhe official concerned for comPliai;i1c:r.e hereby directed for necessary updating of records as per rules.
Deaung officials, Layers and ACR ce ., _ . d‘ the said order On the
F fllploadmg on Lav?“-' Hindi/English, Tls Hazari Courts, Delhi for uPl03 ‘"3

fieWeb SE? Comfigsgrnployees Corner” of District Court.Official We we on ‘
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